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COLLECTION AND ALLOCATION OF AMOUNT UNDER PMGSY
Aaron Rashid Shri J.M.;Bhadana Shri Avtar Singh;Mishra Dr. Rajesh Kumar

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the amount collected from each State of the country by way of cess of Re.1/- per litre on diesel during each of the last three years
and current year; and 

(b) the amount allocated for providing connectivity to new habitations in rural areas and improvement of thorough routes of Core
Network of rural roads during the said period, State-wise?

Answer
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRIMATI SURYAKANTA PATIL) 

(a) Ministry of Finance have intimated that they do not maintain State-wise data on collection of cess on diesel. The cess collected on
diesel during each of the last three years and current year, as reported by them, is as under: - 

(Rs. in crore) Year Cess collected on High Speed Diesel 2002-03 4074 2003-04 5966 2004-05(Provisional) 7441 2005-06 (Upto
August 2005) (Provisional) 3472 

Diesel cess was introduced in Budget 1999-2000 @ Re.1/- per litre with effect from 1.3.1999. From 01.03.2003 it was increased to
Rs.1.50/- per litre. Again from 01.03.2005 the rate has been increased to Rs.2/- per litre. 

(b) The amount released to the States from the share of cess earmarked for construction/upgradation of rural roads under PMGSY
during the last three years and current year till date, is given at Annexure. 

Annexure 
Table referred in Reply to Part (b) of the Lok Sabha Unstarred Question No. 4539 admitted for answer on 23-12-2005 
Release of funds to States under Pradhan Mantri Gram Sadak Yojana (PMGSY) 

          (Rs. in crore)
Sl.No. State    2002-03  2003-04  2004-05  2005-06
1     Andhra Pradesh                  219.29  100.00  88.97  187.69
2     Arunachal Pradesh               41.51  0.00  0.00  52.00
3     Assam    74.92  170.02  164.52  0.00
4     Bihar    0.00  150.00  29.58  191.12
5     Chattisgarh   159.60  110.00  164.92  230.21
6     Goa    0.00  0.00  0.00  0.00
7    Gujarat    51.70  44.35  0.00  69.01
8     Haryana                         44.75  7.99           28.04           20.11
9     Himachal Pradesh                104.57  66.35           12.65  0.00
10    Jammu & Kashmir                 35.00  0.00  20.00  0.00
11    Jharkhand   0.00            123.87  0.00            67.96
12    Karnataka                       97.74  59.00           0.00           140.55
13    Kerala                          11.43  10.38           10.39  0.00
14    Madhya Pradesh                  450.39  290.90          213.00          295.14
15    Maharashtra                     114.58  75.00           0.00            0.00
16    Manipur    0.00  0.00           18.00  0.00
17    Meghalaya                       35.00  0.00            0.00            0.00
18    Mizoram                         50.88  20.78           46.40  0.00
19    Nagaland                        22.23  21.44           18.00  0.00
20    Orissa                          170.09  175.00          175.00  97.75
21    Punjab                          20.39  27.35           0.00            48.90
22    Rajasthan                       241.74  190.16          451.40          425.14
23    Sikkim                          17.81  20.00           0.00            0.00
24    Tamil Nadu                      80.32  85.00           79.78  0.00
25    Tripura                         25.00  0.00            0.00            19.79
26    Uttar Pradesh                   240.54  335.27          315.00          503.88
27    Uttaranchal   0.00            70.41           0.00            0.00



28    West Bengal                     159.52  135.00          270.00  0.00

 Total                          2469.00  2288.27         2105.65         2349.25
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